Annexure — 8
Name of the corporate debtor: IBD Universal Private Limited; Date of commencement of CIRP: 30.01.2023; List of creditors as on: 25.04.2023

List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount in%)
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1. |Buildcon| 06PLC01868|13.02.2023| 226400000 | 72564000.00 | s corived | 0.00 0.00 Yes | 0.00 0.00 000 | 0.0 0.00 NA
Ltd. 9
BHAWS
2. [Ny 'C(';‘O'Llrsgéé‘o' 18.02.2023| 123°226.00 | 135226.00 | ) cocired| 0.00 0.00 No | 0.0 0.00 0.00 | 0.00 0.00 NA
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Sajjan Kumar Dokania
Resolution Professional




